
THE GAUHATI HIGH COURT
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

N FICA ONN .91
Dated Guwahal| 276 July, 2023

rn partial modification of earrier orders passed in this regard, Hon,bre the
chief Justice has been pleased to re-allocate the category of cases in respect of
civil Bench- rv and constitute civir Bench-v, for taking up the matters as
mentioned in Table-1 and Table-2 below:

CIUL BENCH.IV able - 1
cR 10102 ricultural Income Tax
cR 10105 Motor Vehicle Tax
cR 10108 Estate DU

cR 10110 Munici al Tax
cR 10112 Professional Tax
cR 10113 Entertainment Tax
cR 10114 Octroi
cR 10167 Pa ment of Road Tax
cR 10115 Licence Fee
cR 10116 Penal
cR 10117 Confiscation
cR 10118 Seizure
cR 10119 Check Gate
cR 10121 Industrial Dis utes Act 1947
cR 10122 Trade Union Act 1926
cR 10123 Workmen Com ensation Act 1923
cR 10124 Em I es State Insurance Act 1948
cR 10125 Factories 1946
cR 10126 Employees Provident Funds and Misc

7952
Provision Act,

cR 10127 ment of Gratui Act 7962
cR 10128 ment of Bonus Act 1965
cR 10129 ment of W es Act 1936P

cR 10130 Plantation Labour Act 1951
cR 10131 Contract Labour ulation P ment Act r970
cR 10132 Labour and Industrial Cases
cR 10140 Settlement of Fishe b the State Govt.
cR 10141 Fishery by the Assam Fisheries

Develo ment co ration
Settlement of

cR 10142 Settlement of Count Li uor Sho
cR 10143 Settlement of Forei nLi uor Sho
cR 10144 Settlement of Markets
cR 10145 Settlement of Sand Mahal
cR 10146 Settlement of uar



cR'10147 Settlement of Forest Produce

cR 10148 Other settlements
cR 10163 Electric DiS utes

cR 10164 Requisition of vehicles
cR 10165 Payment of bills in respect of requi sitioned vehicles

cR 10i66 Permit cf vehicles
cR 10175 Order under the Essential Commodities Act

cR 10177 Transit Passes for Forest Produce

cR 10178 Telephone Disputes

cR 10179 Disputes against the Railways

cR 10180 Award cf contracts by the State or its instrumentality
cR i0181 Subsid matters
cR 10182 Dissoh-tion of Autonomous Council and Local Bodies

cR 10184 Licenses and Permissions

cR 1018s Electoral Roll and Voters'List

CIWL BENCH.V able 2)
cR 10101 Sales Tax
cR 10103 Income Tax
cR 10104 Central Excise

cR 10106 Wealth Tax
cR 10107 Gift Tax
cR 10109 Purchase Tax
cR 10111 Custom Duty
cR 10120 Other Tax Matters
cR 10149 Orders passed by the Assam Board of Revenue in appeal

cR 10150 Orders passed by the Government in appeals

cR 10151 Acquisition o'land
cR 10152 Requisition of land
cR 10153 Settlement of land

cR 10154 Eviction fron land
cR 10155 Orders passed under the Urban Land

(Ceilinq & Requlation) Act, 1976
cR 10156 Orders for demolition of unauthorised construction on land

cR 10157 Sale of land by member of Schedule Tribe
cR 101s8 Issue of patb in respect of land
cR 10159 Orders passed by the Board of Revenue in land matters

cR 10160 Other land matters
cR i0161 Recovery of land revenue
cR 10162 Recovery of other dues under the Public

Demand Recovery Act.

cR 10168 No confidence motion passed by Panchayat
cR 10169 Other cases under the Panchayat Act



cR 10170 Election of Munici al Boards Cor ration
cR 10171 Election of Members of Pancha at
cR 10172 Election of office bearers of Co-Operative Societies

cR 10173 Annual General Meetin of Co-O rative Societies
cR 10174 Order passed by the authorities under the Co-Operative

Societies Act.
cR 10183 Com ensation
cR 10187 Eviction from house
cR 10188 Challenge to order passed by District and

State Govt. authorities
cR 10189 Other Civil Rules

This notification will come into force w,e.t 31.7.2O23,

By Order,

sd/-
Aporno Ajitsoria

REGISTRAR GENERAL

Memo No. HC.ttI-O7l2OL5l4LO6-251c Dated27.t.2O23
Copy to:
1. The Advocate General, Assam/ Nagalandl Mizoraml Arunachal pradesh.
2. The Registrar (Vigilance/Judicial/Administration/Establishment), Gauhati High Court,

Guwahati.
3. The Secretary, Gauhati High Court Legal Services Committee, Gauhati High Court,

Guwahati.
The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High Court,
Guwahati, Guwahati.
The Registrar, Gauhati High Court, Kohima Bench, Kohima/ Aizawl Bench Aizawl/
Itanagar Permanent Bench, Naharlagun.
The Presidenfl Secretary General, Gauhati High Court Bar Association, Guwahati.
The President/ General Secretary, Gauhati High Court Advocates' Association, Guwahati.
The Senior Information Technology Consultant, Gauhati High Court, Guwahati.

. The Joint Registrar, , Gauhati High Court, Guwahati.
, Gauhati High Cout, Guwahati.

), Gauhati High Cout, Guwahati.

0. The Deputy Registrar,(_)
1. The Asstt. Registrar,

12. The Librarian-cum-Research Officer, Gauhati High Court, Guwahati..
13. The P.S. to Honble Mrs./Mr. Justice

Court, Guwahati
Gauhati High

14. The Project Manager, Gauhati High Court, Guwahati. He is rquested tu upload this
Notification in the websiE of the Gauhati High Court.

15. The Court lvlanager, Gauhati High Court, Guwahati.
16, The A.O. (Judicial), Filing /Bench Section Gauhati High Court, Guwahati.
17. The A.O. (Judicial), Gauhati High Court, Guwahati.
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18. The Court Master(s), Gauhati High Court, Guwahati
19. TheC.A.tothenejistrarGenera-l,Gauhati HighCourt,Guwahati. JL 2t.?'2s

REGISTRA GENERAL


